FORM G

INVITATION FOR EXPRESSION OF INTEREST
(First Addendum to extend timelines for Form G published on August 14, 2025)

‘VIZTAR INTERNATIONAL PRIVATE LIMITED’
OPERATING IN SERVICE SECTOR IN THANE, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN & CIN / LLP No.

Viztar International Private Limited
PAN: AAGCA5815N
CIN: U8B0301MH2007PTC174600

2. | Address of the registered office Office No. 502, Fairmount, Plot no.4 to 6, Sector 17,

(as per MCA records) Sanpada, Navi Mumbai, Thane, Maharashtra —
400705

3. |URL of website NA

4. |Details of place where majority of fixed| Office No — G-75, Ground Floor, Haware Fantasia
assets are located Business Park, Plot no -47 Road Sector 30A Vashi

Navi Mumbai 400703

5. |Installed capacity of main products /| Not Available since the Company is not in operations
services since 2022.

6. |[Quantity and value of main products /| As per information available, Company is not in
services sold in last financial year operations since 2022.

7. | Number of employees / workmen Nil as per the information available.

8. |Further details including last available| The details as available can be sought by sending an
financial Sta_tementS (vyith schedulgs) of| email on cirp.viztarinternational@gmail.com and / or
two years, lists of creditors are available | Virtual Data Room in accordance with the provisions
at URL: of the Code and Regulations made thereunder.

9. | Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available| which shall include the eligibility for resolution
at URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
cirp.viztarinternational@gmail.com

10. |Last date for receipt of expression of | September 09, 2025
interest

11. |Date of issue of provisional list of| September 12, 2025
prospective resolution applicants

12. |Last date for submission of objections to| September 17, 2025
provisional list

13. |Date of issue of final list of prospective| September 19, 2025
resolution applicants

14. |Date of issue of information| September 22, 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution| October 22, 2025

plans




16.

Process email id to submit EOI

cirp.viztarinternational@gmail.com

17.

Details of the corporate
registration status as MSME

debtor’s

Registered as Small Enterprise having UDYAM
Registration Number: UDYAM-MH-33-0140516

Important Notes:

This Form G is being published as an addendum to the 2" Form G published on August 14, 2025,
and with consent of the COC, to extend timelines for submission of EOl and other consequential
actions. Existing applicants, if any, are not required to submit Fresh EOI.

This Form G and the timelines/terms mentioned herein are subject to approval of extension of time
of Corporate Insolvency Resolution Process period of the Corporate Debtor by the Hon’ble NCLT.

1.
2
/ k
\;x)v /
Kshitiz Gupta

Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140
AFA Valid Till: December 31, 2025
Resolution Professional of Viztar International Private Limited

Address & email id registered with IBBI:

F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: cirp.viztarinternational@gmail.com

Date: September 03, 2025
Place: Mumbai
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{ FROM PAGE 1 }
MODI ON ECONOMY

sian President Vladimir Putin
holding hands and walking
towards Chinese President Xi
Jinping in the meeting hall,
where the three leaders formed a
circle, laughing and smiling as
they spoke, an apparent effort to
convey solidarity.

Modi emphasised this growth
was visible across all sectors —
manufacturing, services, agricul-
ture, and construction — with
enthusiasm evident everywhere,
and added that India’s rapid
growth was infusing new energy
across industries and among
every citizen.

He affirmed that this trajec-
tory of growth was propelling
India swiftly towards becoming
the third largest economy in the
world.

His comments came days
after data showed that the
Indian economy grew at a signif-
icantly better than expected 7.8%
in the quarter ending June, the
highest this number has been in
five quarters, underlining strong
domestic tailwinds to growth
amid growing external head-
winds from US tariffs on Indian
exports.

The remarks also appeared to
signal resilience in the face of
headwinds generated by US
President Donald Trump’s deci-
sion to levy 50% tariffs on Indian
goods, among the highest in the
world. The PM has previously
also pushed “self reliance” and
“Swadeshi” as propellers of
growth and prosperity in a world
dominated by economic selfish-
ness.

In his 20-minute speech, Modi
reiterated the government view

that India was on track to
become the world’s third-largest
economy in the near future.

He was at the Yashobhoomi
convention centre in New Delhi,
inaugurating the Semicon India
2025, a day after he returned
from his Japan-China visit.

“In the world of semiconduc-
tors, there is a saying ‘Oil was
black gold, but chips are digital
diamonds’,” said the PM. “The
last century was defined by oil.
The global economy went up
and down based on how much
petroleum will come out of oil
wells. But the strength of the 21st
century has accumulated in a
small chip.”

He said 10 semiconductor pro-
jects worth over $18 billion were
underway and the country was
advancing towards the next
phase of the India Semiconduc-
tor Mission and revamping the
design-linked incentive scheme
to tap the $1 trillion global chip
market. “The day is not far when
the smallest chip made in India
will drive the biggest change in
the world,” he said. “The day is
not far when the world will say --
Designed in India, Made in India,
Trusted by the World.”

Noting the presence of semi-
conductor sector experts from
across the globe, with represen-
tation from around 50 coun-
tries, Modi emphasised that
India’s innovation and youth
power were also visibly present
at the event. This unique combi-
nation, he said, sent a clear mes-
sage: “The world trusts India,
the world believes in India, and
the world is ready to build the
semiconductor future with
India”.

Modi said the global semicon-
ductor market has already
reached $600 billion and is

expected to surpass $1 trillion in
the coming years. “Given the
pace at which India is advancing
in the semiconductor sector,
India will hold a significant
share in this $1 trillion market.”

Addressing investors, he
expressed India’s readiness to
welcome them with an open
heart and said, “Design is ready.
The mask is aligned. Now is the
time for precision execution and
delivery at scale”.

India’s policies are not short-
term signals but long-term
commitments, he said, assuring
that every investor’s needs will
be met. Emphasising the impor-
tance of speed in semiconduc-
tor manufacturing, the PM said
that the less time it takes to
clear paper work, the faster
“wafer work” will happen.

Information technology min-
ister Ashwini Vaishnaw pre-
sented the PM with a commem-
orative plaque featuring 33
chips designed and assembled
in India. At its centre was a chip
from Isro, encircled by chips
from four semiconductor
plants in Sanand, Gujarat -
namely Micron, Kaynes, CG
Semi and Tata. The remaining
chips were contributed by insti-
tutions such as IITs, NITs and
C-DAC.

“The Isro chip goes in the
rocket. There are not many
countries in the world which can
say their students in educational
institutions have designed chips.
And India has 20 such institutes
where our students are design-
ing,” said the IT minister, adding
that the chips were assembled in
the Semiconductor Laboratory
in Mohali, Punjab. Also present
at the event were Odisha chief
minister Mohan Manjhi and
Delhi CM Rekha Gupta.

GST RATE REVISION

devise ways in which the states
could be compensated. Utilisa-
tion of surplus in the compen-
sation fund could be an
option,” one of the people said.

The rate rationalization
exercise could initially dent
monthly collections , but reve-
nues are expected to rise with
the reduction in prices of
goods and services boosting
consumption , the people
explained. According to a State
Bank of India’s (SBI) research
report, the rate rationalization
exercise may see a monthly
revenue loss of about 5,000
crore in the short-run.

“Evidence from earlier
rounds of GST rate changes,
such as those in July 2018 and
October 2019, suggests that
rationalization does not neces-
sarily weaken revenue collec-
tions. Instead, the evidence
points to a temporary adjust-
ment phase followed by
stronger inflows. While an
immediate reduction in rates
can cause a short-term dip of
around 3-4% month-on-month
(roughly 5,000 crore, or an
annualized 60,000 crore), rev-
enues typically rebound with
sustained growth of 5-6% per
Month,” the report released on
Tuesday said.

The report also suggested
using the surplus cess fund in
facilitating GST rate rationali-
zation.

“With loans taken by the
Centre to pay compensation
cess to states getting recouped
and fully repaid by November-
December... as per our estimate
around 350,000 crore surplus
will be in the compensation
fund; we believe this amount
could be used to compensate

states for revenue loss due to
rate rationalization,” the report
said.

At the time of launching the
GST regime, the law assured
states a 14% increase in their
annual revenue for five years of
the transition period from July
1, 2017 up to June 30, 2022, and
also guaranteed that their reve-
nue shortfall, if any, would be
made good through a compen-
sation cess levied on luxury
goods and sin products such as
liquor, cigarettes, other
tobacco products, aerated
water, automobiles, and coal.

The GST compensation cess
was, however, extended from
June 30, 2022 till March 31,
2026, so as to retire debt taken
on behalf of states to meet the
revenue shortfall during the
Covid pandemic.

While states have no claims
for compensation from July 1,
2022, the cess continues till
March 31, 2026 to service the
back-to-back loans released to
states when compensation cess
collection fell in 2020 and 2021
because of a slump in eco-
nomic activity due to the pan-
demic.

The GST Council in its 54th
meeting estimated that the
entire liability related to com-
pensation cess (along with
retiring the back-to-back loans)
would be met by December.

As the cess would continue
up to March 31, 2026, there
could be a surplus of about
40,500 crore, the people men-
tioned above said. If the Coun-
cil decides so, this surplus
could be used for compensat-
ing states for their initial reve-
nue losses because of the pro-
posed GST rate rationalization,
they added.

AAP MLA ESCAPES

Singh, and said that three
weapons were recovered from
him. A Toyota Fortuner, owned
by one of the MLA’s aides, was
also impounded.

“Efforts are on to arrest MLA
Pathanmajra, who is on the
run,” Bajwa said.

A police personnel was
injured when the vehicle in
which the MLA allegedly
escaped tried to run him over,
Bajwa said, adding the injured
cop was under treatment and
stable.

Punjab AAP leader Baltej
Pannu said, “The woman had
filed a complaint against Har-
meet Singh Pathanmajra last
week. Following this, the MLA
contacted senior party leaders
(for help). However, the party
leaders refused to help him...
When he found out that police
will take action based on the
woman’s complaint, he started
making statements on floods.
The MLA even said police
would take action against him
for speaking on flood. These
were his tactics to divert atten-
tion from his arrest in the rape
case.”

On Sunday, the AAP MLA
had accused Punjab water
resources principal secretary
Krishan Kumar of misguiding
chief minister Bhagwant Mann
and failing to ensure timely
desilting of rivers, particularly
of Ghaggar and Tangri rivers,
which aggravated the flood sit-
uation in his constituency.

He said the government
should listen to people or they
“will thrash us.” Pathanmajra
also alleged the party was try-
ing to suppress Punjab MLAs
instead of fixing the adminis-
tration.

Punjab is witnessing its
worst floods in nearly four dec-
ades, with 30 people having
lost their lives in 12 worst-af-
fected districts of the border
state. According to government
data, an estimated 354,000
people have been impacted by
the floods, with the most
145,000 in Gurdaspur district.

On Monday, Pathanmajra
security cover was withdrawn.

During his visit to flood-af-
fected Ferozepur on Tuesday,
Punjab chief minister Bhag-
want Mann, when asked, did
not respond to queries about
police action in Pathanmajra’s
arrest.

But on Monday, he moved to
the house of Haryana Sikh
Gurdwara Management Com-
mittee (HSGMC) member and a
former sarpanch, Laddi, who is
atlarge. According to Haryana
Police, Pathanmajra’s where-
abouts are also unknown.

Before fleeing, Pathanmajra
went live on Facebook and
announced that he was being
booked in an old rape com-
plaint. He appealed to his fel-
low AAP legislators to raise
their voice against the party
high command from Delhi “for
their constant interference in
the state’s affairs and to save
Punjab”.

He also asked his supporters
and well-wishers to reach the
Patiala district police chief’s
office and protest against the
action against him. “This is the
price I'm paying for speaking
up for Punjab. They are mis-
taken if they can crush my
voice by filing false cases
against me. Come what may, I
will still speak up for Punjab,”
the leader said before his arrest
and eventual escape.

In the first information
report (FIR) registered against
Pathanmajra at 1lpm on Mon-
day, a copy of which is with HT,
he was booked under Sections
376, 420 and 506 of the Indian
Penal Code (IPC).

The fresh FIR was registered
based on a complaint lodged by
a Zirakpur resident in 2022 in
which she stated that Pathan-
majra had married her in
August 2021 without divorcing
his first wife. She alleged that
he had cheated her as she was
told before the wedding that he
had formally got a divorce. She
accused him of continued sex-
ual exploitation, threats, and
sending “obscene” material to
her. The Sanaur MLA is the
fourth AAP legislator in Punjab
to be arrested.

The VB arrested former
health minister and Mansa
MLA Vijay Singla for corrup-
tion in May 2022, while
Bathinda Rural AAP MLA Amit
Rattan Kotfatta was held by the
VB in a corruption case on Feb-
ruary 23, 2023 On May 24 this
year, the VB arrested Jalandhar
Central MLA Raman Arora in a
corruption case that also
involved a municipal corpora-
tion official.

Meanwhile, AAP leader Bal-
tej Singh Pannu said Pathan-
majra started speaking against
the IAS officer and raising the
flood issue after he learnt that
the police could take action
against him on the woman’s
complaint, news agency PTI
reported. Addressing the media
in Chandigarh, Pannu said the
woman, in her complaint,
alleged that for the past some
time, Pathanmajra had been
forcing her to resume their
relationship.

FORM G
INVITATION FOR EXPRESSION OF INTEREST
(First Addendum to extend timelines for Form G published on August 14, 2025)
‘VIZTAR INTERNATIONAL P l\ﬁl
OPERATING IN SERVICE SECTOR IN THANE, MAHARASHTRA
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

IVATE LIMITED’

RELEVANT PARTICULARS

1 Name of the corporate debtor along
* | with PAN& CIN/ LLP No.

Viztar International Private Limited
PAN: AAGCA5815N
CIN: U80301MH2007PTC174600

Address of the registered office
(as per MCA records)

Office No. 502, Fairmount, Plot No. 4 to 6,
Sector 17, Sanpada, Navi Mumbai, Thane,
Maharashtra - 400705.

3. | URL of website

NA

Details of place where majority of

Office No. G-75, Ground Floor, Haware

| services

4. | g Fantasia Business Park, Plot No. 47 Road
fixed assets are located Sector 30A Vashi Navi Mumbai - 400703.
5 Installed capacity of main products | Not Available since the Company is not in

operations since 2022.

6 Quantity and value of main products
" |/ services sold in last financial year

As per information available, Company is not in
operations since 2022.

7. | Number of employees / workmen

Nil as per the information available.

Further  details including last
8 available financial statements (with
" | schedules) of two years, lists of
creditors are available at URL:

The details as available can be sought by sending an
email on cirp.viztarinternational @gmail.com and /
orVirtual Data Room in accordance with the provisions
of the Code and Regulations made thereunder.

Eligibility for resolution applicants
9. | under section 25(2)(h) of the Code is
available at URL:

The detailed invitation for expression of interest which
shallinclude the eligibility for resolution applicants under
Sec 25(2)(h) of the Code can be sought by sending an
email on cirp.viztarinternational il.com

10 Last date for receipt of expression
| of interest

September 09, 2025

Date of issue of provisional list of
" | prospective resolution applicants

September 12, 2025

Last date for submission of
" | objections to provisional list

September 17,2025

13 Date of issue of final list of prospective
" | resolution applicants

September 19, 2025

Date of issue of information
memorandum, evaluation matrix
“|and request for resolution plans to
prospective resolution applicants.

September 22, 2025

Last date for submission of
* | resolution plans

October 22, 2025

16. | Process email id to submit EOI

cirp.viztarinternational @ gmail.com

Details of the corporate debtors
" | registration status as MSME

Registered as Small Enterprise having UDYAM
Registration Number: UDYAM-MH-33-0140516

Important Notes:

consequential actions. Existing applicants,

Hon’ble NCLT

Lokhandwala Township

Date: September 03, 2025
Place: Mumbai

1. This Form G is being published as an addendum to the 2" Form G published on August
14, 2025, and with consent of the COC, to extend timelines for submission of EOI and other

if any, are not required to submit Fresh EQI.

2. This Form G and the timelines/terms mentioned herein are subject to approval of extension
of time of Corporate Insolvency Resolution Process period of the Corporate Debtor by the

Sd/-
Kshitiz Gupta

Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140

AFA Valid Till: December 31, 2025

Resolution Professional of Viztar International Private Limited
Address & email id registered with IBBI:F-52, First Floor, Centrium Mall,

Akurli Road, Kandivali East, Mumbai - 400101
Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: cirp.viztarinternational @gmail.com

sy DEPARTMENT OF TOURISM

UTTAR FRADESH TOURISA

GOVERNMENT OF UTTAR PRADESH
Paryatan Bhawan, C-13, Vipin Khand, Gomti Nagar, Lucknow-226010. Uttar Pradeh (India)

TENDER NOTICE  Date: 29" August 2025
Selection of an Agency for Conceptualization, Production and
Organizing the Aerial Drone Show During Deepotsav at Ayodhya

Interested parties may download bid document from e-tender
website http://fetender.up.nic.in and submit their proposals
with requisite documents on the above e-tender portal before
11" September 2025,1700 hrs. The submitted proposals will be
opened on 12" September 2025, 1200 hrs at DoT office,
Paryatan Bhawan, 4" Floor, C-13, Vipin Khand, Gomti Nagar,
Lucknow-226010 Uttar Pradesh, India.
DoT reserves the right to reject any or all the proposals without
assigning any reason thereof. For any queries please respond
on email ttd.upt1@gmail.com on or before 3™ September
2025, 1400 hrs. All subsequent notifications, changes and
amendments will be posted only on the website
http://etender.up.nic.in.
The Department of Tourism reserves the right to cancel this
invitation and/or issue a fresh bid, with or without amendments,
without incurring any liability or obligation.

DIRECTOR GENERAL TOURISM

- DEPARTMENT OF TOURISM

UTTAR PRADESH TOURISM.

U GOVERNMENT OF UTTAR PRADESH
Paryatan Bhawan, C-13, Vipin Khand, Gomti Nagar, Lucknow-226010. Uttar Pradeh (India)

TENDER NOTICE Date: 29" August 2025
Selection of an Agency for Organizing Choreographed
Aerial Green Firecracker Show at “Deepotsav 2025", Ayodhya
Interested parties may download bid document from e-tender
website http://etender.up.nic.in and submit their proposals
with requisite documents on the above e-tender portal before
11" September 2025,1700 hrs. The submitted proposals will be
opened on 12" September 2025, 1200 hrs at DoT office,
Paryatan Bhawan, 4" Floor, C-13, Vipin Khand, Gomti Nagar,
Lucknow-226010 Uttar Pradesh, India.
DoT reserves the right to reject any or all the proposals without
assigning any reason thereof. For any queries please respond
on email ttd.upti@gmail.com on or before 3" September
2025, 1200 hrs. All subsequent notifications, changes and
amendments will be posted only on the website
http://letender.up.nic.in.
The Department of Tourism reserves the right to cancel this
invitation and/or issue a fresh bid, with or without amendments,
withoutincurring any liability or obligation.
DIRECTOR GENERAL TOURISM

PUNJAB GOVERNMENT
DEPARTMENT OF REVENUE, REHABILITATION AND
DISASTER MANAGEMENT
(JAGIR BRANCH)

PUNJAB TIRATH YATRA SAMITI

Notice Inviting Tender

: Punjab Tirath Yatra Samiti

: Selection of Private Sector Partners (Operator(s))
for implementation of Mukh Mantri Tirath Yatra
Scheme in the State of Punjab in the clusters namely
1. Mohali 2. Ludhiana 3. Amritsar.

Date of opening of bid : 03.10.2025 at 1530 Hrs.

This is in continuation of the advertisement published in the newspaper on

19.08.25 and 02.09.25. Three new RFP’s are being floated for each of the

above mentioned clusters. A pre-bid meeting is scheduled for 04.09.2025 at

11.00 am. For detailed terms and conditions of the Notice inviting tender

please see https://www.revenue.punjab.gov.in and eproc.punjab.gov.in and

helpline no. 9780195370.

Corrigendum, if any to the Tender/RFP Notice, shall be published on the website

only.

Inviting Work
Name of work

Sd/-

Secretary Revenue-Cum-Chairman
Executive Committee,

Punjab Tirath Yatra Samiti

RO NO 3673/12/2025/26/2804

DIRECTORATE OF TOURISM

TENDER - NOTICE

Selection of Project Monitoring Agency” (PMA) for monitoring
and implementation of Heritage Projects under PPP model for
Department of Tourism, Uttar Pradesh

—

UTTAR PRADESH TOURISM

Interested parties may download bid document from e-tender website
http://etender.up.nic.in starting from 28" Aug 2025

Pre-bid meeting will be organized on 4" Sep 2025; 1500 Hrs. at 4th Floor,
Paryatan Bhawan, Lucknow. (Video call link: https://meet.google.com/nsa-
fzgi-wap) Last date of submission of e-bids is 18 Sep 2025, 14:00 Hrs. The
technical e-bids shall be opened on 19 Sep 2025, 16:00 Hrs.

The issue of this Request for Proposal [RFP] does not imply that the DoT is
bound to select an agency or appoint the agency as the case may be, and
DoT reserves the right to reject all or any of the applications/bids without
assigning any reasons whatsoever.

For inquiry, Department of Tourism can be contacted through email:
pmu.uptourism@gmail.com, ppp.uptourism@gmail.com or mobile
+91-76072 30148 or through office visit at its main office.

MAHA-KUMBH-MELA 2025
(Incident dated 29.01.2025)
Three Member Judicial Inquiry Commission

Y firad forsirergg 2rER AgcoRuIfer®!, firas

AMUBA AT 0. 9.56.02

3-Telig goT 6. 03 / 034 -3

frad fFemgR wrer HETRuTeTshen StieeRT farsmm wiha wrefiet e s fAfer

A three-member Judicial Inquiry Commission headed by Justice Harsh Kumar
(Former Judge, Hon'ble High Court, Allahabad) has been constituted by the
Government of Uttar Pradesh vide notification number-02/6-Pu0-11-2025-
01M/2025 dated 29 January, 2025.

In connection with the deaths and serious injuries of some devotees in the stampede
incident which took place in the fair area during Mauni Amavasya at Mahakumbh,
Prayagraj on29.01.2025, a Judicial Inquiry is being conducted by the Commission.
Therefore, the Commission invites the statement, supported with affidavit, from

Public Notice

wiH mahatenders.gov.in T EsareEr fdid 03 /0 /2034 A2, 20/0% /3034 those V\;lllo al:‘e aware (;)f the facts a(xlld lclircmlnstanc/es of the abovef incilderlllt,
uta faferm saetsy especially the injured persons and the relatives/companions of and the
3“%’ deceased, who were with them at the time of the incident, regarding the stampede
3. S m incident that took place in the Maha Kumbh Mela area on Mauni Amavasya dated
=, Rl TR (8.) 29-01-2025. If any person has any evidence or recorded/made any video regarding
- - — - the said incident, he is also required to provide the original recording of the same to
¢ |fue ﬂé TdgR HoTdiel J9FT Affredt 6. 2 0 . ] IFHATH! 2%,%4,8%9/— the Commission on email ID or WhatsApp number of the commission given below.
3uTeRe g fafae faemmof afem Ter WHWWW The above statement (in duplicate)/video may be given/sent to the office of this
- - ’ - Commission (at the address and email/Whatsapp number given below) in person or
? |REd u@ TSR FHTdIel THIT Gl 6. R 978 6. { HA URHE 9%,%9,3%9/— through an authorized representative or by registered post, within 2 weeks from the
& guTETen aeie 9 fafyy fsemoh afem Ter, 9aEe 9 ‘}Iﬁ’( date of publication of the said notice, on any working day between 12:00 noon to
2 ’ 4:30 pm.
lsh S, Address of Office
Ard q . B & i - A Room No. 108 1st Floor, Vikas Bhawan, Janpath,
3 . 1@ e 5 %. R A . %V T | 8%,%3,83%/~ Hazratganj, Lucknow (U.P.) 226001 ’
Hirqerad 9 fafee feswmft afam e LW IDEIrAC a@'( AT ST, Email id- mahakumbhcommission@gmail.com
. . - Tel. No.- 0522-2613568 Whatsapp No-9454400596
¥ | ot 4df Aaer FEndie yum afrdt 3. R afE . & T HEEE | 99,¢¢,2%8 /- ,
7 fafae fommft afem Ter, TrETe 9 Yot siih sEf. (Shes Ezi‘fegysmgh)
v |feEt 9d AagR HaTde SWE "I %, R afC . R W @H | 93,%%,%34/ - Up 207475 01 02062025 T?;gzixeaﬁgzgsgrl
Hircrerd o Tafae faepToft 9fem Ter, qrrETe 9 Yest st q@tol. ebsite: www.upgownic.n

HRTAITIN Hoeh HTETE.

Tl s et f&. 90/0% /3034 wea guwd ¥. 00 wHd feqeprvar I, T
wer=h Fiferer € R 992/0%/30%% st €Al ¥.08 ATSAT YT HRATERIA HIHHTT=AT
arfrmm fifaer aftcd Tmer Soevaia 3ga. fisk ATfedt TEFTRATITsh=aT I g Tehd
TSIIET UTH Bl Aehel AT FH AMEH AR & ASTearaiict siereh fasmT

( . ) THE WEEK THAT WAS
9TER Sifdran A quiz on the week's development. -
et fremR wrer wemRafereR, fira hindustantimes € htTweets @ www.hindustantimes.com

/-

Have fun with facts
on Sundays

Catch the latest column of

TWITW

INDIA'S
LARGEST
COMTAINER
PORT

JAWAHARLAL NEHRU PORT AUTHORITY
(PORT PLANNING & DEVELOPMENT DEPARTMENT)
1SO 9001:2015, ISO 14001:2015, ISO 45001:2018, ISO 27001:2013 CERTIFIED

SHORT E-TENDER NOTICE
Tender No. PPD/DGM-I/South-Gate/T-39/2025 dated 01.09.2025

Jawaharlal Nehru Port Authority invites e-tender from 03.09.2025 to 06.10.2025
for work of "Construction of South Gate Complex at JNPA". The estimated
costof the work is Rs. 27,81,83,247/-. Detailed Notice Inviting Tender is available
on JNPT Website www.jnport.gov.in or https://eprocure.gov.in

Chief General Manager
Port Planning & Development Department
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UTTAR PRADESH TOURISM

Date: 29" Aug. 2025

TENDER - NOTICE

Selection of an Agency for Establishment, Operation and
Management of Tourism Information Centers at Identified
Locations in Varanasi

Interested parties may download bid document from e-tender website
http://etender.up.nic.in and submit their proposals with requisite documents on the
above e-tender portal before 16" September 2025, 1800 hrs. The submitted
proposals will be open at 17" September 2025, 1200 hrs at DoT office, Paryatan
Bhawan 4" Floor, C-13, Vipin Khand, Gomti Nagar, Lucknow-226010 Uttar Pradesh,
India.

DoT reserves the right to reject any or all the proposals without assigning any reason
thereof. For any queries please respond on email: ttd.upt1@gmail.com on or before
3" September 2025, 1400 hrs.

All subsequent notifications, changes and amendments will be posted only on the
website http:/etender.up.nic.in.

The Department of Tourism reserves the right to cancel this invitation and/or issue a
fresh bid, with or without amendments, without incurring any liability or obligation.

CON///ARE

PUNJAB STATE CONTAINER & WAREHOUSING CORPORATION LTD.
(A GOVT OF PUNJAB UNDERTAKING)
SCO 127-128, 1st Floor, SECTOR 17-C, CHANDIGARH
e-mail: punjabconware.yahoo.com, Tel.: 0172-5197882, Web: www.pswe.in
CIN: U63023CH1995SGC016299

E-TENDER NOTICE
(2nd Call for Disposal of Cargoes in Lot No. 1 to 9)
(Through e-procurement portal of Govt. of Punjab)
Reference No. CONWARE/CFS/Navi Mumbai/2025-26/02

Punjab State Container and Warehousing Corporation Ltd. (CONWARE) re-invites
e-tenders by way of single stage, two cover system, seeking item rates for ‘Disposal
of Cargoes in 9 (nine) lots lying at its CFS at Dronagiri Node, Navi Mumbai through
Incineration/In-situ-Biodegradation method as per Applicable Laws’.
Closing Date and Time: Upto 1700 Hours on 25.09.2025
For details log onto: http://eproc.punjab.gov.in
Note: Any corrigendum to the e-Tender Notice shall be published on the websites
http://eproc.punjab.gov.in and www.pswe.in only.
RO NO 1004/12/2025/26/2718

Managing Director

WESTERN RAILWAY - VADODARA DIVISION
E-AUCTION FOR THE CONTRACT OF LEASING OF SLR
E-Auction for the contract of "Leasing of SLR" contract will be held on
16.09.2025. The e-auction will start at 10:00 hrs.on 16.09.2025. The
catalogue has already been published on www.ireps.gov.in website.
The details are furnished as under:-

Type of contract: Leasing of SLR | Contract period: 04 months

Catalogue No.: E-SLR-BRC-09
Lot No.
20905-SLR-F1-EKNR-REWA-25-2
20905-SLR-R-1-EKNR-REWA-25-2
20945-SLR-F1-EKNR-NZM-25-2
20920-SLR-F1-EKNR-MAS-25-2
12928-SLR-R1-EKNR-DDR-25-2

Date and time of E-Auction

E-auction for all lots will
start at 10:00hrs on date
16/09/2025

Lot wise closing time will be
e-Auction module of IREPS

BRC 163
Like us on: I facebook.com/WesternRly « Follow us on: BN twitter.com/WesternRly

&R Praygraj Nagar Nigam

1, Sarojini Naidu Marg, Prayagraj-211001

Nit No/27 ENV/2025-26 Date 02 September, 2025

E-TENDER NOTICE

This is to inform to all prospective Bidders having the required
qualification mentioned in the EOI document that Municipal
Corporation Prayagraj invites EOI for Selection of Agency for
Operation & Maintenance of Ghats in Prayagraj.

Schedule for Tender

S. Activity Date Time
No.
1 EOI Document Avaibility 03/09/2025 |16:00 hrs onwards

2 |Lastdate of EOI submission |17/09/2025
3 | Technical Bid OpeningDate |17/09/2025
For more details, please visit the website at
http://www.etender.up.nic.in_ o o
w8 sstmoatoes ASSIStant Municipal Commissioner
ReAi® 02.09.2025 Nagar Nigam, Prayagraj

up to15:00hrs
16:00 hrs onwards
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